
 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
Ex Application No. 07 / 2023 

IN 
Original Application No.600/2017 

 
 

IN THE MATTER OF: 
 

Trishira Residents Welfare  
Association (Regd.)                        …..Applicant 

 
 

Versus 
 
 

Deputy Commissioner, Faridabad & Ors.                     …..Respondent 
 
 
 

I N D E X 

S No. Particulars Dates Pages C. F 

1. Reply on behalf of Municipal 

Corporation, Faridabad.  

23.08.2023 1 – 2   

2. Annexure R/1 (Letter)  24.03.2023 3  

3. Annexure R/2 (Letter) 21.07.2023 4  

4. Annexure R/3 (Policy)  5 – 17   

 
 
 
 
 
 
 

Place :                       Rahul Khurana  
Dated : 23.08.2022      Advocate  
                   Counsel for the respondent 
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